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Sr. No. Name of Industry odor reason
Direction issued 

on 
Mitigation measures Verified compliance 

1
M/s. Beetachem Industries Pvt Ltd, 
Plot no. W-177, MIDC Turbhe, Navi 

Mumbai. 

1. Vapours of organic 
solvent during charging 

and discharging and 
process leakages. 

2. Traces organic solvent 
from ETP.

3. Non operation of 
condenser. 

28.12.2023

 Short term (1 year and above)-
1. Identifying the odour causing sources.
2.  Compliance of CPCB SOP prepared under Rule-9 of HOW (M & TM) Rules 2016 for 
solvent recovery.
3.  Transfer of solvents (spent and recovered) should be carried by connecting vents 
through condenser and of closed pipelines. 
4. Process vents to be connected through double condenser.
5. Process vents of condenser should be adequate height
6. Process vents of condenser should pass through absorption media like activated 
carbon.
7. Pumps shall be provided with mechanical seals to prevent leakages.
8. Regular monitoring of VOCs shall be carried out in the work zone area and ambient 
air.
9. Implementation of LDAR (Leakage Detection and Repair) to control VOCs emissions.
10. Total losses of solvent should not be more than 5%.
11. Condenser system for control of VOC emission at the vents of all the potential 
storage tanks.
Long term (1 year and above)
Installation of floating roof tanks for solvent (spent and recovered) storage to minimize 
fugitive emission

1. Yes
2. Yes

3. Yes

4. Yes
5. Yes
6.Yes

7. NA, as vaccum transfer provided.
8. Yes

9. Yes

10. Yes
11. Yes

No. Underground tank provided.

2
M/s. Darshan Chemicals, Plot No.A-38, 

MIDC Turbhe, Navi Mumbai

1. Vapours of organic 
solvent during charging 
and discharging and 
process leakages. 
2. Traces organic solvent 
from ETP.
3. Non operation of 
condenser. 

28.12.2023

 Short term (1 year and above)-
1. Identifying the odour causing sources.
2.  Compliance of CPCB SOP prepared under Rule-9 of HOW (M & TM) Rules 2016 for 
solvent recovery.
3.  Transfer of solvents (spent and recovered) should be carried by connecting vents 
through condenser and of closed pipelines. 
4. Process vents to be connected through double condenser.
5. Process vents of condenser should be adequate height
6. Process vents of condenser should pass through absorption media like activated 
carbon.
7. Pumps shall be provided with mechanical seals to prevent leakages.
8. Regular monitoring of VOCs shall be carried out in the work zone area and ambient 
air.
9. Implementation of LDAR (Leakage Detection and Repair) to control VOCs emissions.
10. Total losses of solvent should not be more than 5%.
11. Condenser system for control of VOC emission at the vents of all the potential 
storage tanks.
Long term (1 year and above)
Installation of floating roof tanks for solvent (spent and recovered) storage to minimize 
fugitive emission

1. Yes
2. Yes

3. Yes

4. Yes
5. Yes
6. No

7. Yes
8. Yes

9. Yes

10. Yes
11. Yes

 Under consideration.

Information in respect of Para No. 4 of the Affidavit submitted on 20.03.2024 (Sector- Solvent recovery, Hazardous Waste recycler, Bulk Drug and chemical units using solvent. )
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3
M/s. Raigad Chemicals Pvt Ltd, Plot 

no. W-181, MIDC Turbhe, Navi 
Mumbai 

1. Vapours of organic 
solvent during charging 
and discharging and 
process leakages. 
2. Traces organic solvent 
from ETP.
3. Non operation of 
condenser. 

28.12.2023

 Short term (1 year and above)-
1. Identifying the odour causing sources.
2.  Compliance of CPCB SOP prepared under Rule-9 of HOW (M & TM) Rules 2016 for 
solvent recovery.
3.  Transfer of solvents (spent and recovered) should be carried by connecting vents 
through condenser and of closed pipelines. 
4. Process vents to be connected through double condenser.
5. Process vents of condenser should be adequate height
6. Process vents of condenser should pass through absorption media like activated 
carbon.
7. Pumps shall be provided with mechanical seals to prevent leakages.
8. Regular monitoring of VOCs shall be carried out in the work zone area and ambient 
air.
9. Implementation of LDAR (Leakage Detection and Repair) to control VOCs emissions.
10. Total losses of solvent should not be more than 5%.
11. Condenser system for control of VOC emission at the vents of all the potential 
storage tanks.
Long term (1 year and above)
Installation of floating roof tanks for solvent (spent and recovered) storage to minimize 
fugitive emission

As per reply received from industry 
dated 11.06.2024 against the directions 
issued by the Board, industry 
mentioned that industry has decided to 
remove the activity of technical 
distillation and rectification of solvents 
from point No. 3 of consent of M/s. 
Raigad Chemical Pvt. Ltd. Industry also 
mentioned that industry will not 
obtained permission for distillation or 
rectification activity under Rule No. 9 of 
Hazardous and other waste (M&TM) 
Rules 2016. 

4
M/s. Darshan Chemicals, Plot No. D-

29/3, MIDC Turbhe, Navi Mumbai 

1. Vapours of organic 
solvent during charging 
and discharging and 
process leakages. 
2. Traces organic solvent 
from ETP.
3. Non operation of 
condenser. 

28.12.2023

 Short term (1 year and above)-
1. Identifying the odour causing sources.
2.  Compliance of CPCB SOP prepared under Rule-9 of HOW (M & TM) Rules 2016 for 
solvent recovery.
3.  Transfer of solvents (spent and recovered) should be carried by connecting vents 
through condenser and of closed pipelines. 
4. Process vents to be connected through double condenser.
5. Process vents of condenser should be adequate height
6. Process vents of condenser should pass through absorption media like activated 
carbon.
7. Pumps shall be provided with mechanical seals to prevent leakages.
8. Regular monitoring of VOCs shall be carried out in the work zone area and ambient 
air.
9. Implementation of LDAR (Leakage Detection and Repair) to control VOCs emissions.
10. Total losses of solvent should not be more than 5%.
11. Condenser system for control of VOC emission at the vents of all the potential 
storage tanks.
Long term (1 year and above)
Installation of floating roof tanks for solvent (spent and recovered) storage to minimize 
fugitive emission

1. Yes
2. Yes

3. Yes

4. Yes
5. Yes
6.Yes

7. Yes.
8. Yes

9. Yes

10. Yes
11. Yes

Under consideration.
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5
M/s. Maha recyclon Industries Plot 

No. W-278 A, MIDC Rabale, navi 
Mumbai. 

1. Vapours of organic 
solvent during charging 
and discharging and 
process leakages. 
2. Traces organic solvent 
from ETP.
3. Non operation of 
condenser. 

15.01.2024

 Short term (1 year and above)-
1. Identifying the odour causing sources.
2.  Compliance of CPCB SOP prepared under Rule-9 of HOW (M & TM) Rules 2016 for 
solvent recovery.
3.  Transfer of solvents (spent and recovered) should be carried by connecting vents 
through condenser and of closed pipelines. 
4. Process vents to be connected through double condenser.
5. Process vents of condenser should be adequate height
6. Process vents of condenser should pass through absorption media like activated 
carbon.
7. Pumps shall be provided with mechanical seals to prevent leakages.
8. Regular monitoring of VOCs shall be carried out in the work zone area and ambient 
air.
9. Implementation of LDAR (Leakage Detection and Repair) to control VOCs emissions.
10. Total losses of solvent should not be more than 5%.
11. Condenser system for control of VOC emission at the vents of all the potential 
storage tanks.
Long term (1 year and above)
Installation of floating roof tanks for solvent (spent and recovered) storage to minimize 
fugitive emission

1 to 10 -Complied 

 11 not complied.

In under process
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Sr. No. Name of Industry odor reason
Direction issued 

on 
Mitigation measures Verified compliance 

1
M/s. Amines & Plasticizers Limited, 

Plot no. D-21/21A, MIDC Turbhe, Navi 
Mumbai

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

12.01.2024

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.Yes

4.Yes
5.Yes
6.Yes
7.Yes

8.Yes

9.Yes

10. Yes

Under consideration.

2
M/s. Arkema Chemicals India Pvt Ltd. 

Plot no. D-43(1), D-43(5), MIDC 
Shiravane, Navi Mumbai

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

12.01.2024

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.Yes
4.Yes
5.NA
6.Yes
7.Yes

8.Yes

9.Yes

10. Yes

Under consideration.

Information in respect of Para No. 4 of the Affidavit submitted on 20.03.2024 (Sector- Chemical allied industries )
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3
M/s. Gramercy Trade Industries Pvt 

Ltd, Plot No. 2/1A, MIDC turbhe, Navi 
Mumbai. 

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

29.12.2023

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.No, Process vents are connected 
to the flare.
4.Yes
5.NA
6.No
7.Yes

8.Yes

9.Yes

10. Yes

Industry has submitted safe closure 
plan. 

4
M/s. Korde Chemicals Pvt Ltd, Plow 

No. W-13, MIDC Pawne, Navi Mumbai

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

29.12.2023

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.Yes

4.Yes
5.NA
6.Yes
7.Yes

8.Yes

9.Yes

10. Yes

In process
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5
M/s. Mehk Chemicasl Pvt Ltd, Plot No. 

C-159, TTC Industrial area, MIDC 
Pawne, Navi Mumbai

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

29.12.2023

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.In process

4.Yes

5.NA
6.In process
7.Closed Gutter 
provided
8.NA

9.NA
10. NA

In process

6
M/s. Nocil Ltd, Plot No. C-37, MIDC 

Pawne, Navi Mumbai. 

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

04.01.2024

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1. Yes
2. Yes.
3.Yes .
  
 4. Yes 

5. Yes.
6. Yes
7. Yes,

8. Yes

9. Yes

10. Yes

In Process
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7
M/s. N.S. Chemicals Pvt Ltd, Shed No. 
W-3 & 4, MIDC Pawne, Navi Mumbai. 

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

29.12.2023

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.NA

4.NA
5.NA
6. NA
7.Yes

8.NA

9.NA

10. No

In process.

8
M/s. Paras Organics Pvt Ltd, Plot No. D-

119, MIDC Shiravane, Navi Mumbai

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

23.02.2024

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.NA

4.Yes
5.NA
6.Yes
7.Yes

8.Yes

9.NA

10. Not use of sulfurous 
compounds and ammonia.

Work in progress
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9
M/s. Esters and Solvents, Plot No. W-

180, MIDC Pawne, Navi Mumbai 

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

29.12.2023

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.No, Connected to caustic 
scrubber

4.Yes
5.NA
6.In process
7.Yes

8.No

9.Yes

10. Yes

In process.

10
M/s. Piramal Pharma Ltd (Hemmo 

Pharmaceturicals Pvt Ltd), Plot no. C-
43, MIDC Pawne, Navi Mumbai 

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

29.12.2023

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.Yes

4.Yes
5.Yes
6.No
7.Yes

8.NA

9.Not handling odorous chemical 

10.Filter press provided

In process

225

14



11
M/s. Precise Biopharma Pvt Ltd, Plot 
No. C-384, TTC Industrial Area, MIDC 

Pawane, Navi Mumbai.

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

29.12.2023

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.No(In process)

4.Yes
5.NA
6.Yes
7.Yes

8.Alum and 
Polyelectrolyte
9.No (Primary , Secondary and 
tertiary treatment )

10.Alum and poly treatment used 
to reduse degressing of sulphurous 
compound.

In process

12
M/s. Precise Chemipharma Pvt Ltd, 
Plot No. D-90/3, MIDC  Turbhe, Navi 

Mumbai. 

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

12.01.2024

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.Work in progress.

4.Yes
5.Not any use of ammonia in 
process.
6.Yes
7.Yes

8. Yes

9.Yes

10. Yes

Work in progress
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13
M/s. RPG Life Science Limited,  25, 

MIDC Land, Thane Belapur Road, Navi 
Mumbai.

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

29.12.2023

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.Yes

4.Yes
5.NA
6.Yes
7.Yes

8.Yes

9.Yes

10. Yes

In process

14
M/s. Shridi Chemicals Pvt Ltd, Plot No. 

C-118, MIDC Pawne, Navi Mumbai

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

01.02.2024

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.Yes

4.Yes
5.NA
6.Yes
7.Yes

8.Yes

9.Yes

10.NA

In process
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15
M/s. Zydus Takeda Healthcare Pvt Ltd, 

Plot No. C-4, MIDC Pawne, Navi 
Mumbai

1. Ammonia leakage 
from process.

2. Traces of organic 
chemicals in effluent 

vaporises during 
aeration. 

29.12.2023

Short Term (Less than 1 year)
1.  Process vents to be connected through double condenser.
2.  Process vents of condenser should be of adequate height.
3.  Process vents of condenser should pass through absorption media like activated 
carbon.
4.  Pumps shall be provided with mechanical seals to prevent leakages.
5.  Implementation of LDAR to control NH3 emissions.
6.  Removal of VOCs by air stripping before equalization tank.
7.  Odours wastewater stream shall be handled in closed system from the source to 
primary treatment stages
8. Removal of VOCs by competing mechanisms of air stripping and adsorption on solids 
in aeration tank.
9. Aqueous activated sludge diffusion, by sparging the collected odor emissions into 
aeration tanks of CETP, a typical liquid-based odor control system.
10. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to 
encourage  thickening and reduce the degassing of sulfurous compounds (H₂S, organic 
sulphides, organosulphur based compounds etc.) and ammonia.
Long term (1 year and above)
Capping of various open-air treatment systems (collection tanks, equalization tanks) and 
venting with appropriate VOC traps/media based scrubbers.

1.Yes
2.Yes
3.Yes 

4.Yes

5.Yes
6.MEE and ATFD provided
7.Yes
8.MEE and ATFD provided
9.NA

10.Yes

In process
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Sr. No. Name of Industry odor reason Direction 
issued on 

Mitigation measures compliance 

Short Term (Less than 1 year)
a. Evaluation of the feasibility of a tertiary treatment system for CETP.

b. Removal of VOCs by volatilization and air stripping at equalization tank.

c. Removal of VOCs by volatilization and weir drop by clarifiers.
d. Removal of VOCs by competing mechanisms of air stripping, biodegradation and adsorption on solids in aeration 
tank.
e Partial recycling of settled aqueous activated sludge or mixed liquor from secondary clarifiers or aerobic bioreactors to 
the inlet of the CETP head works (screens, grit chamber, pumping station, primary clarifiers).
f. Aqueous activated sludge diffusion, by sparging the collected odor emissions into aeration tanks of CETP, a typical 
liquid-based odor control system.
g. Regular O&M of sludge thickeners i.e. treating the sludge with lime or iron salts to encourage thickening and reduce 
the degassing of sulfurous compounds (H2S, organic sulphides, organosulphur based compounds etc.) and ammonia.

a. CETP already started exploring tertiary 
treatment facility by operating RO plant of 
capacity 100 CMD. feasibility study of a 
tertiary treatment is in process.
b. CETP has installed 2 stage Air scrubbing 
system at effluent collection tanks. 
c & d. Work under process it will be completed 
by 6 months. 
e & f. CETP adopted recycle of sludge recycling 
at distrubution chamber of aeration tank.
g. CETP provided modenized sludge thickners 
for primary and secondary sludge and 
decantation system.

Long term (1 year and above)
a. Capping of various open-air treatment systems (collection tanks, equalization tanks) and venting with appropriate 
VOC traps/media based scrubbers biological/chemical.
b. Development of adequate green belt along the periphery, especially in plot no. 18, near to highway & sector-11 of 
Vashi

a. Work under progress. 

b. CETP has planted 1000 Nos of trees in the 
premises and now planning Miayawaki forest 
project to platn additional 1150 Nos. of trees.  

Short term(less than 1 year)
a. Preventive measures to control seepage, leakage from chambers of CETP & conveyance pipeline of raw and treated 
effluent.
b. Regular O&M of effluent conveyance system.
c. Provision of buffer storage tanks (for raw & treated effluent) with adequate, in case of breakage/blockage of effluent 
conveyance pipelines

a & b. Regular operation & mentainance of 
pipelines and chambers carried by MIDC.
c. Buffer storage tank of capacity 600 M3 
provided. Additional stand by clarifier of 
capacity 2500 M3 is provided.  

Long term (1 year and above)
a. To submit time bound action plan for completion of laying new pipeline within the MIDC area.

MIDC has reported that 95 % work of 
remoduling of pipelines completed and 
remining work is under progress. 

Information in respect of Para No. 4 fo the Affidavit submitted on 20.03.2024 (Sector- Common effluent treatment plant  )

Common efflluent 
treatment plant, 
(Thane Belapur 

Association) Plot 
No. P-18 & 60, 

Khairane, MIDC 
Thane Belapur 

Road, Navi 
Mumbai.  

a. Traces of 
organic chemicals 
in effluent 
vaporises during 
aeration 
b. Effluent lekage 
from chamber 

17.01.20241
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Sr. No. Name of Industry odor reason
Direction issued 

on 
Mitigation measures Verified compliance 

Short term (less than 1 year)
a. Good landfill practices viz. adequate compaction; Waste Management effective 
use of appropriate types of daily cover; Association progressive capping & 
restoration; effective landfill gas management.
 b. Mechanized cover system having arrangement of waste conveyor, mechanized 
mixing system with suction hood followed by scrubber.
 c. Mixing with backhoe loader having hood over the pit with suction arrangement 
followed by scrubber. 
d. MEE/MVR with VOC control system.

a, b & C. Complied.

d. Common facility has 
planned to provide VOC 
control system to MVR.

Long term (1 year and above)
a. Compliance as per the CPCB Guidelines "Criteria for Hazardous Waste Landfills" 
2001 w.r.t closure and post- closure maintenance plan

As it is a continue 
process compliance will 

be observed.

Information in respect of Para No. 4 of the Affidavit submitted on 20.03.2024 (Sector-  Common Hazardous waste treatment and safe disposal facility.)

1
Trans Thnae Creek Waste 

Management Assosciation, Navi 
Mumbai. 

a. Storage/stabillization 
hazardous waste.

B. Management of 
leachate from secured 

land fill. 

28.02.2024
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Sr. No. Name of Industry odor reason
Direction 
issued on 

Mitigation measures Verified compliance 

1

M/s. Executive Engineer ( 
Environment), Navi Mumbai Municipal 

Corporation (MSW Processig facility) 
NMMC, Navi Mumbai. 

a. Management of solid 
waste 
b. composting of solid 
waste 
c. Management of 
leachate from secured 
land fill. 

24.01.2024

Short Term (Less than 1 year)
a. Measures as per CPCB guidelines on odor monitoring corporation in urban 
MSW landfills.
Long term (1 year and above)

a. Development of waste to energy proposal for solid waste disposal on daily 
basis. 

b.Capping of legacy waste with extraction facility. 

a. Deodorants are sprayed in the MSW plant 
and its vicinity every 3 to 5 times a day. 

a. NMMC has submitted that the waste to 
energy plant proposal to the GoM. 
Accordingly, expression of interest has been 
received by Oil and Natural Gas Corporation 
(ONGC) to set up Compressed Bio Gas (CBG) & 
Waste to Energy (WTE) plant on public private 
partership (PPP) model.
The project is in approval stage and will be 
executed as early as possible. 

b. No legacy waste . 

Information in respect of Para No. 4 of the Affidavit submitted on 20.03.2024 (Sector-  Municipal solid waste management facility)
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Sr. No. Name of Industry odor reason
Direction issued 

on 
Mitigation measures Verified compliance 

1

M/s. Executive 
Engineer ( 

Environment), Navi 
Mumbai Municipal 

Corporation  NMMC, 
Navi Mumbai. 

a. Untreated 
sewage at Kopari 
and Alok Nalah
b. Accumulated 
sludge 

24.01.2024

Short term (less than 1 year)
a. Diversion of untreated sewage into existing STP for Corp treatment.

b. In-situ bioremediation/ phytoremediation/ green bridge 
technology/microbial dosing/ soil scape filter technology/ floating 
island technology etc. of the Kopri & Alok nalah other nlahas where 
untreated domestic sewage is being discharged.

c. De-sludging of accumulated sludge from the Kopri & Alok nalh and 
other nlahas where untreated domestic sewage is being discharged.

d. Regular cleaning of nalahs for removal of debris, to ensure 
continuous flow without septic conditions.

Long term (1 year and above)
a.Establishment of sewerage system in the un-sewered area and its 
connectivity to existing STP/commissioning of new STP.

a.NMMC has replied that they are constructed toilets along with septic tank 
and sludge collected by mechanical suction machine from septic tank and 
treated near by STP.

b.NMMC has proposed package treatment plant

c. NMMC is propossing intereption and diversion schem to divert the dry 
weather flow from the Nalla to the existing sewerage system. Also, NMMC has 
took pre mansoon cleaning of nallas every  year.

d. Partially complied. NMMC has doing desilting of Nallah and removal of 
debris on regular basis every year.

It is proposed. NMMC has prepared DPR for un serwered area for Digha to 
Turbhe including sewerage line network, sewerage pumping station and 
Swage Treatment Plant , and some of sewerage scheme is under execution

Information in respect of Para No. 4 of the Affidavit submitted on 20.03.2024 (Sector- Domestic sewage management )
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To, 

Regional Officer, 
Maharashtra Pollution Control Board (MPCB) 

Maharashtra 400614 

7th Floor, Raigad Bhavan, Sector 11, 
CBD Belapur, Navi Mumbai, 

GTLal 6: 2756 7001 

Respected Sir, 

Sr 

: 2756 7002 

No. 

1. 

Navi Mumbai 
Municipal Corporation 
Plot No. 1 & 2, Govardhani Chowk, Sec. 15A, C.B.D., 

Belapur, Navi Mumbai - 400 614 

Direction's 

Tel. No.: 2756 7O01 

It is obligatory to provide adequate 
and scientific treatment and 

disposal arrangements as well as 
air pollution control devices so as 
to achieve the standards prescribed 
in the consent order and to dispose 
of it in accordance with the 

condition laid down for disposal in 
the consent. 

Fax No.: 2756 7002 

Sub: Compliance of Action Taken Report as per Directions under the 
provision of the Water (Prevention & Control of Pollution) Act, 1974, Air 
Prevention & Control of Pollution) Act 1981 and Hazardous and Other 
Waste (Management and Trans Boundary Movement) Rules 2016. 

Ref: Letter No: MPCB/RONM/2401240002, dtd: 24/01/2024 

In regards to the above subject please find below the of Action Taken Report as per 
Directions under the provision of the Water (Prevention & Control of Pollution) Act, 1974, Air 
(Prevention &c Control of Pollution) Act 1981 and Hazardous and Other Waste (Management and 
Trans Boundary Movement) Rules 2016. 

No. NMMC/EE/ (61 
Date: 2loblnt 

/2024 

Actions Taken 

02 Multipurpose sprayer and Dust suppression 
vehicle have been purchased under 15 Finance 
Commission scheme (XVFC) to implement and 
bring the national clean air quality standards 
within the prescribed limits. 
These Multipurpose sprayer and Dust 

suppression vehicle's are used at Landfill site on 
regular basis to mitigate air pollution control 
devices so as to achieve the standards 

prescribed in the consent order. 

Additionally, Procurement of 03 Mist Spray 
Machines & 01 EV Dust sweeping Machine will 
be done from XVFC funds. 
Moreover, Miyawaki plantation of 
approximately 12,500 native plants will be done 
at MSW plant throught the periphery of the 
landfill site so as to control toxicity levels within 
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2. 

3. 

4. 

5. 

It is obligatory to provide secure 
landfill site for the collection & 
disposal of non-biodegradable 
municipal solid waste. 

Navi Mumbai Municipal 

Corporation have been directed to 
submit Concrete proposal to 

provide separate Municipal Solid 
Waste Management with state of 
art technology as the instructions 
of CPCB and MPCB directions in th 

Measures as per CPCB Guidelines 
on odor monitoring in urban MSW 
landfills. 
Development of waste to energy 
proposal for solid waste disposal 
on daily basis. 

6 Capping of Legacy waste with 

extraction facility. 

the site. 

Thank you & Regards. 

Municipal Solid Waste (MSW) plant located at 
Turbhe has 750 TPD of capacity to process 
waste. 

The Non-Biodegradable waste received at the 
plant is converted to Refuse Derive Fuel (RDF). 

Navi Mumbai Municipal Corporation has 
already established a separate Municipal Solid 
Waste Management plant located at Turbhe 

having 750 TPD capacity. 
The plant comprises of Waste to Compost & 
Refuse derived fuel (RDF) technology. 

Deodorants are sprayed in the MSW plant & its 
vicinity every 3 to 5 times a day. 

Navi Mumbai Municipal Corporation has 
submitted the waste to energy (WTE) plant 
proposal to the Government of Maharashtra. 
Acordingly, Expression of interest has been 
received by Oil and Natural Gas Corporation 
(ONGC) to set up Compressed Bio Gas (CBG) 
& Waste to Energy (WTE) plant on Public 
Private Partnership (PPP) model. 
The project is in approval stage and will be 
executed as early as possible. 
Navi Mumbai Municipal Corporation 
Jurisdiction does not contain any Legacy waste. 

However, to solve the problem of air pollution in the city through remedial measures, the 
concerned departments within NMMC have been instructed via notices to undertake all the 
necessary measures to control air pollution. 

Executive Engineer (Environment), 
Navi Mumbai Municipal Corporation. 

Copy to: City Engineer, Navi Mumbai Muniipal Corporation. 

MSW matters. 
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Sr. No. Date AQI

1 5/1/2024 102
2 5/2/2024 111
3 5/3/2024 121
4 5/4/2024 149
5 5/5/2024 152
6 5/6/2024 157
7 5/7/2024 128
8 5/8/2024 131
9 5/9/2024 65
10 5/10/2024 148
11 5/11/2024 90
12 5/12/2024 83
13 5/13/2024 103
14 5/14/2024 102
15 5/15/2024 108
16 5/16/2024 106
17 5/17/2024 109
18 5/18/2024 101
19 5/19/2024 100
20 5/20/2024 75
21 5/21/2024 85
22 5/22/2024 98
23 5/23/2024 101
24 5/24/2024 103

25
5/25/2024 68

26 5/26/2024 66
27 5/27/2024 78
28 5/28/2024 79
29 5/29/2024 98
30 5/30/2024 101
31 5/31/2024 74

103

May-24

Average 

Average AQI May to July 2024
Belapur

297
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1 6/1/2024 60
2 6/2/2024 72
3 6/3/2024 85
4 6/4/2024 93
5 6/5/2024 69
6 6/6/2024 72
7 6/7/2024 73
8 6/8/2024 58
9 6/9/2024 52
10 6/10/2024 47
11 6/11/2024 52
12 6/12/2024 50
13 6/13/2024 60
14 6/14/2024 50
15 6/15/2024 60
16 6/16/2024 55
17 6/17/2024 61
18 6/18/2024 54
19 6/19/2024 55
20 6/20/2024 79
21 6/21/2024 61
22 6/22/2024 65
23 6/23/2024 54
24 6/24/2024 49
25 6/25/2024 51
26 6/26/2024 49
27 6/27/2024 60
28 6/28/2024 60
29 6/29/2024 91
30 6/30/2024 126

64

Jun-24

Average 
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1 7/1/2024 52
2 7/2/2024 44
3 7/3/2024 59
4 7/4/2024 70
5 7/5/2024 43
6 7/6/2024 52
7 7/7/2024 40
8 7/8/2024 36
9 7/9/2024 37
10 7/10/2024 44
11 7/11/2024 47
12 7/12/2024 64
13 7/13/2024 43
14 7/14/2024 44
15 7/15/2024 45
16 7/16/2024 48
17 7/17/2024 43
18 7/18/2024 30
19 7/19/2024 30
20 7/20/2024 40
21 7/21/2024 46
22 7/22/2024 36
23 7/23/2024 36
24 7/24/2024 31
25 7/25/2024 51
26 7/26/2024 47
27 7/27/2024 45
28 7/28/2024 45
29 7/29/2024 41
30 7/30/2024 42
31 7/31/2024 40

44

Jul-24

Average 
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Sr. No. Date AQI

1 5/1/2024 129
2 5/2/2024 135
3 5/3/2024 109
4 5/4/2024 87
5 5/5/2024 160
6 5/6/2024 75
7 5/7/2024 64
8 5/8/2024 64
9 5/9/2024 59
10 5/10/2024 47
11 5/11/2024 133
12 5/12/2024 52
13 5/13/2024 77
14 5/14/2024 150
15 5/15/2024 183
16 5/16/2024 104
17 5/17/2024 124
18 5/18/2024 80
19 5/19/2024 45
20 5/20/2024 118
21 5/21/2024 39
22 5/22/2024 109
23 5/23/2024 109
24 5/24/2024 109

25
5/25/2024 109

26 5/26/2024 109
27 5/27/2024 109
28 5/28/2024 109
29 5/29/2024 109
30 5/30/2024 109
31 5/31/2024 160

103

May-24

Average 

Average AQI May to July 2024
Kopari Gaon
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1 6/1/2024 158
2 6/2/2024 158
3 6/3/2024 157
4 6/4/2024 109
5 6/5/2024 109
6 6/6/2024 85
7 6/7/2024 73
8 6/8/2024 60
9 6/9/2024 50
10 6/10/2024 44
11 6/11/2024 49
12 6/12/2024 55
13 6/13/2024 50
14 6/14/2024 53
15 6/15/2024 59
16 6/16/2024 58
17 6/17/2024 69
18 6/18/2024 78
19 6/19/2024 78
20 6/20/2024 58
21 6/21/2024 50
22 6/22/2024 57
23 6/23/2024 81
24 6/24/2024 47
25 6/25/2024 44
26 6/26/2024 25
27 6/27/2024 23
28 6/28/2024 30
29 6/29/2024 46
30 6/30/2024 42

69

Jun-24

Average 
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1 7/1/2024 52
2 7/2/2024 49
3 7/3/2024 53
4 7/4/2024 40
5 7/5/2024 47
6 7/6/2024 61
7 7/7/2024 49
8 7/8/2024 29
9 7/9/2024 28
10 7/10/2024 40
11 7/11/2024 33
12 7/12/2024 33
13 7/13/2024 30
14 7/14/2024 33
15 7/15/2024 42
16 7/16/2024 48
17 7/17/2024 79
18 7/18/2024 45
19 7/19/2024 24
20 7/20/2024 27
21 7/21/2024 32
22 7/22/2024 31
23 7/23/2024 26
24 7/24/2024 36
25 7/25/2024 30
26 7/26/2024 47
27 7/27/2024 49
28 7/28/2024 59
29 7/29/2024 50
30 7/30/2024 48
31 7/31/2024 38

42

Jul-24

Average 

302
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Sr. No. Date AQI

1 5/1/2024 102
2 5/2/2024 115
3 5/3/2024 111
4 5/4/2024 84
5 5/5/2024 94
6 5/6/2024 67
7 5/7/2024 69
8 5/8/2024 72
9 5/9/2024 61
10 5/10/2024 61
11 5/11/2024 77
12 5/12/2024 76
13 5/13/2024 109
14 5/14/2024 109
15 5/15/2024 112
16 5/16/2024 98
17 5/17/2024 94
18 5/18/2024 82
19 5/19/2024 82
20 5/20/2024 80
21 5/21/2024 74
22 5/22/2024 77
23 5/23/2024 80
24 5/24/2024 73

25
5/25/2024 72

26 5/26/2024 71
27 5/27/2024 75
28 5/28/2024 68
29 5/29/2024 68
30 5/30/2024 69
31 5/31/2024 66

82

May-24

Average 

Average AQI May to July 2024
Sanpada 

303

92



1 6/1/2024 69
2 6/2/2024 65
3 6/3/2024 71
4 6/4/2024 84
5 6/5/2024 68
6 6/6/2024 61
7 6/7/2024 73
8 6/8/2024 68
9 6/9/2024 49
10 6/10/2024 47
11 6/11/2024 72
12 6/12/2024 63
13 6/13/2024 57
14 6/14/2024 55
15 6/15/2024 45
16 6/16/2024 57
17 6/17/2024 56
18 6/18/2024 55
19 6/19/2024 54
20 6/20/2024 49
21 6/21/2024 55
22 6/22/2024 57
23 6/23/2024 61
24 6/24/2024 59
25 6/25/2024 51
26 6/26/2024 46
27 6/27/2024 41
28 6/28/2024 44
29 6/29/2024 44
30 6/30/2024 42

57

Jun-24

Average 
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1 7/1/2024 53
2 7/2/2024 39
3 7/3/2024 43
4 7/4/2024 43
5 7/5/2024 56
6 7/6/2024 57
7 7/7/2024 47
8 7/8/2024 37
9 7/9/2024 40
10 7/10/2024 41
11 7/11/2024 41
12 7/12/2024 39
13 7/13/2024 33
14 7/14/2024 37
15 7/15/2024 37
16 7/16/2024 39
17 7/17/2024 44
18 7/18/2024 31
19 7/19/2024 32
20 7/20/2024 29
21 7/21/2024 31
22 7/22/2024 38
23 7/23/2024 36
24 7/24/2024 39
25 7/25/2024 36
26 7/26/2024 49
27 7/27/2024 49
28 7/28/2024 59
29 7/29/2024 51
30 7/30/2024 51
31 7/31/2024 39

42

Jul-24

Average 
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Sr. No. Date AQI

1 01-05-2024 24:00
2 02-05-2024 24:00
3 03-05-2024 24:00
4 04-05-2024 24:00 124
5 05-05-2024 24:00 158
6 06-05-2024 24:00 113
7 07-05-2024 24:00
8 08-05-2024 24:00
9 09-05-2024 24:00

10 10-05-2024 24:00
11 11-05-2024 24:00
12 12-05-2024 24:00
13 13-05-2024 24:00 113
14 14-05-2024 24:00 140
15 15-05-2024 24:00
16 16-05-2024 24:00
17 17-05-2024 24:00
18 18-05-2024 24:00 91
19 19-05-2024 24:00 98
20 20-05-2024 24:00 66
21 21-05-2024 24:00 103
22 22-05-2024 24:00 97
23 23-05-2024 24:00 104
24 24-05-2024 24:00 92

25 25-05-2024 24:00
83

26 26-05-2024 24:00 74
27 27-05-2024 24:00 89
28 28-05-2024 24:00 88
29 29-05-2024 24:00 91
30 30-05-2024 24:00 89
31 31-05-2024 24:00 96

101

May-24

Average 

Average AQI May to July 2024
Nerul 
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1 6/1/2024 69
2 6/2/2024 66
3 6/3/2024 82
4 6/4/2024 106
5 6/5/2024 77
6 6/6/2024 73
7 6/7/2024 81
8 6/8/2024 55
9 6/9/2024 38
10 6/10/2024 35
11 6/11/2024 58
12 6/12/2024 50
13 6/13/2024 49
14 6/14/2024 46
15 6/15/2024 56
16 6/16/2024 57
17 6/17/2024 59
18 6/18/2024 54
19 6/19/2024 56
20 6/20/2024 48
21 6/21/2024 50
22 6/22/2024 54
23 6/23/2024 65
24 6/24/2024 49
25 6/25/2024 54
26 6/26/2024 35
27 6/27/2024 30
28 6/28/2024 36
29 6/29/2024 48
30 6/30/2024 50

56

Jun-24

Average 

307

97

96



1 7/1/2024 60
2 7/2/2024 ND
3 7/3/2024 ND
4 7/4/2024 ND
5 7/5/2024 ND
6 7/6/2024 ND
7 7/7/2024 ND
8 7/8/2024 ND
9 7/9/2024 38
10 7/10/2024 40
11 7/11/2024 38
12 7/12/2024 32
13 7/13/2024 28
14 7/14/2024 32
15 7/15/2024 37
16 7/16/2024 37
17 7/17/2024 37
18 7/18/2024 23
19 7/19/2024 26
20 7/20/2024 27
21 7/21/2024 24
22 7/22/2024 35
23 7/23/2024 34
24 7/24/2024 40
25 7/25/2024 34
26 7/26/2024 50
27 7/27/2024 81
28 7/28/2024 152
29 7/29/2024 107
30 7/30/2024 61
31 7/31/2024 ND

47

Jul-24

Average 

308

97

97



Sr. No. Date AQI

1 01-05-2024 24:00 129
2 02-05-2024 24:00 148
3 03-05-2024 24:00 146
4 04-05-2024 24:00 120
5 05-05-2024 24:00 144
6 06-05-2024 24:00
7 07-05-2024 24:00 119
8 08-05-2024 24:00 107
9 09-05-2024 24:00 107

10 10-05-2024 24:00 107
11 11-05-2024 24:00 109
12 12-05-2024 24:00 108
13 13-05-2024 24:00 109
14 14-05-2024 24:00 115
15 15-05-2024 24:00 122
16 16-05-2024 24:00 118
17 17-05-2024 24:00 123
18 18-05-2024 24:00 88
19 19-05-2024 24:00
20 20-05-2024 24:00
21 21-05-2024 24:00 127
22 22-05-2024 24:00 120
23 23-05-2024 24:00 123
24 24-05-2024 24:00 102

25 25-05-2024 24:00
Atleast 3 inputs*

26 26-05-2024 24:00 82
27 27-05-2024 24:00 150
28 28-05-2024 24:00 141
29 29-05-2024 24:00 139
30 30-05-2024 24:00 166
31 31-05-2024 24:00 134

122

May-24

Average 

Average AQI May to July 2024
Mahape 

309

98



1 6/1/2024 93
2 6/2/2024 80
3 6/3/2024 104
4 6/4/2024 82
5 6/5/2024 105
6 6/6/2024 80
7 6/7/2024 87
8 6/8/2024 87
9 6/9/2024 47
10 6/10/2024 45
11 6/11/2024 91
12 6/12/2024 76
13 6/13/2024 55
14 6/14/2024 53
15 6/15/2024 52
16 6/16/2024 62
17 6/17/2024 62
18 6/18/2024 64
19 6/19/2024 52
20 6/20/2024 43
21 6/21/2024 69
22 6/22/2024 68
23 6/23/2024 85
24 6/24/2024 58
25 6/25/2024 43
26 6/26/2024 40
27 6/27/2024 34
28 6/28/2024 35
29 6/29/2024 51
30 6/30/2024 52

65

Jun-24

Average 

310

99



1 7/1/2024 49
2 7/2/2024 71
3 7/3/2024 59
4 7/4/2024 69
5 7/5/2024 57
6 7/6/2024 64
7 7/7/2024 50
8 7/8/2024 34
9 7/9/2024 38
10 7/10/2024 55
11 7/11/2024 47
12 7/12/2024 40
13 7/13/2024 34
14 7/14/2024 40
15 7/15/2024 54
16 7/16/2024 49
17 7/17/2024 48
18 7/18/2024 34
19 7/19/2024 39
20 7/20/2024 ND
21 7/21/2024 ND
22 7/22/2024 ND
23 7/23/2024 ND
24 7/24/2024 ND
25 7/25/2024 39
26 7/26/2024 65
27 7/27/2024 68
28 7/28/2024 67
29 7/29/2024 ND
30 7/30/2024 ND
31 7/31/2024 ND

51

Jul-24

Average 

311

100
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